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Prem Prakash Sikka, Vs. The Deputy Commissioner of
No.15A, 3" Street, KPN Colony, Income Tax,
Tiruppur 641 601. Circle -1,

Tiruppur.
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(3rdYerreft/Appellant) (=g ff/Respondent)
3rdrereft T 30X A/ Appellant by : Shri N.V. Narayanan, Advocate
Tt I 3 ¥ /Respondent by : Ms. V. Aswathy, IRS, JCIT.
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3¢ /ORDER

MANU KUMAR GIRI (Judicial Member)

This appeal filed by the assessee is directed against the order of the Ld.
Commissioner of Income Tax (Appeals)(NFAC) Delhi [CIT(A)] dated 19.09.2024 for
Assessment Year 2018-19.

2. At the outset, it is noted that the assessee has opted for solution of dispute
under the Direct Tax Vivad Se Vishwas Scheme (DTVSV), 2024. Assessee also
submitted Form 1 DTVSV dated 22.11.2024 as under:

A.Y. 2018-19 vide e-Filing Acknowledgement Number 722182530221124.
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3. Accordingly, noting the fact that the assessee is opted for resolution of
dispute under Direct Tax Vivad Se Vishwas Scheme (DTVSV), 2024 and form No.2
has been issued on 03.12.2024 in this appeal, we treat this appeal being disposed
of as withdrawn.
4, The assessee is given liberty for restoration of the present appeal in case the
resolution of dispute under Direct Tax Vivad Se Vishwas Scheme (DTVSV), 2024 are
failed.
5. In the result, the appeal filed by the assessee in ITA Nos. 2764/Chny/2024 is
dismissed as withdrawn.

Order pronounced in the court on 20th day of December, 2024 at Chennai.
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